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St. Joseph’s Engineering College
for Innovation Summit

Chennai, April 11:
St. Joseph’s College
of Engineering, located
on Chennai’s IT corridor,
OMR, recently hosted
a high-powered two-day
international conference,
igniting discussions and
collaborations across man-
agement, engineering, and
emerging technologies.
The event, orchestrated by
the Department of Man-
agement Studies, drew a
diverse global contingent
of academics and industry
leaders.

The conference kicked
off with insights from
Ms. Queen Usadolo, a
Senior Lecturer from
Northwestern University,
South Africa who ad-
dressed the gathering
alongside prominent per-

sonalities from South
Sudan, Uganda, Kenya,
DRC, and Dubai. Indian
tech leaders, including Mr.
R.M. Rajadurai of Rock
Media Group and Mr.
Viswanath, President of
a key CSE Institute, also
shared their perspectives
on the future trajectory
of technology and data
architecture, offering valu-
able takeaways for the
students and researchers.

A central highlight was
the keynote address by
Dr. Khaja Sherif, Head
of Management Stud-
ies at the University of
Madras, who provided a
detailed analysis of the
evolving dynamics within
the management field. En-
trepreneur and agricultural
innovation expert, Mr. M.

Sesha Sai from the Centre
for Agricultural Technol-
ogy, further captivated the
audience with his vision
on integrating innovation
with social responsibility
in emerging tech, empha-
sizing sustainable entre-
preneurial pathways.

The conference served
as a significant platform
for research dissemination,
with over 258 papers pre-
sented across management,
engineering, IT, and vari-
ous modern disciplines.
The robust participation
from students, professors,
and technical experts from
numerous higher educa-
tion institutions facilitated
a dynamic environment
for knowledge sharing and
collaborative discussions.

The event concluded

with an awards ceremony
recognizing outstanding
research contributions.
Dr. Vaadi Seshagiri Rao,
Principal of St. Joseph’s
College of Engineering,
lauded the conference’s
success, emphasizing its
role in showcasing aca-
demic prowess and the
institution’s strong dedi-
cation to research and
innovation. He further
highlighted the impor-
tance of such international
gatherings in fostering
global partnerships and
driving progress in sci-
ence and technology. The
conference underscores St.
Joseph’s College of Engi-
neering’s commitment to
fostering a global research
ecosystem within Chen-
nai’s academic landscape.

Self-certification for stilt+2 floor
houses in TN

Chennai, Apr 11:

In a move aimed at reducing
bureaucratic delays, the Tamil Nadu
government has introduced a self-
certification system for residential
buildings with stilt plus two floors.
This marks an expansion of the
existing single-window approval
mechanism, which currently allows
instant online permits for ground

plus one floor homes.
To

middle-income groups.

support applicants,
government will release standardized
building plans — including elevation
and sectional drawings — for
specific plot sizes. These model
designs will apply to plots up to
2,500 sq ft and a total built-up area
of 3,500 sq ft, primarily targeting
the housing needs of low- and

of CREDAI

accordingly.

the

S Sridharan,
National (South),
welcomed the initiative but urged
the government to increase the
permissible built-up area to 10,000
sq ft and adjust plot size limits
“This
homebuyers to begin construction
immediately without waiting for
approvals,” he said.

The self-certification process will
also extend to cottage industries
and green factories with a built-up
area of up to 500 sq m. According
to S Ramprabhu, Chairman of
the DTCP Committee, Builders
Association of India, over 71,000
self-certification applications have
been approved in the past 10
months. He added that registered
town planning professionals can

Vice-President

will allow

now operate across all corporations
and municipalities.

As part of broader planning
reforms, the minimum required
road width for new constructions
in village panchayat areas has
been reduced from seven to six
meters, easing the process for
small builders
homeowners. Relaxed side setback
rules have also been
for row houses and group housing
projects.

In another significant decision,
individual plots in unapproved
layouts registered before October
20, 2016, are now eligible for
regularization without a deadline
— offering long-pending relief to
thousands of property owners.

and individual

introduced

TKM upgrades Urban Cruiser Hyryder
with new features

Chennai, Apr 11:

Toyota Kirloskar Motor (TKM)
announced that it has introduced
feature upgrades in the Urban
Cruiser Hyryder that redefine safety,
and convenience. The
latest enhancements underscores
Toyota’s commitment to customer-
centric innovation, seamlessly in-
corporating valuable feedback and
evolving market trends to elevate

comfort,

the driving experience.

Widely celebrated and embraced

Chennai, April 11:

The Directorate of
Public Health (DPH) and
Preventive Medicine has
directed all healthcare
facilities across Tamil
Nadu to strengthen fire
safety preparedness

by implementing a
comprehensive fire
response plan and
conducting regular
assessments.

According to the

advisory, all healthcare
institutions must obtain a
No Objection Certificate
(NOC) from the local
fire services or relevant
authorities. They are also
required to prepare a
detailed fire response plan
outlining the roles and
responsibilities of staff,

sales.

experience.

along with a Standard
Operating Procedure
(SOP) to follow in the
event of a fire.

Facilities handling high
patient loads—particularly
those with Intensive
Care Units (ICUs),
High Dependency Units
(HDUs), and operation
theatres—must appoint a
trained Fire Safety Officer
and maintain a team of
trained fire guards, the
DPH emphasized.

Instructions have been
issued to District Health
Officers (DHOs) to
assess and reinforce fire
prevention and mitigation
capabilities in all
healthcare facilities. The
DPH noted that hospitals
are inherently at higher

as India’s first Self-charging Strong
Hybrid Electric SUV, the Ur-
ban Cruiser Hyryder has already
crossed the milestone of 1 lakh
It continues to win hearts
with its innovative technology, ex-
ceptional fuel economy, dynamic
performance, and premium driving

The new 6-speed Automatic
Transmission (6AT) replaces the
previous 5-speed manual gearbox
in AWD variant.

Varinder Wadhwa, Vice President,
Sales-Service-Used Car Business,
said, “As the SUV segment evolves,
we continue to refresh and elevate
our lineup to stay ahead of the
curve. The latest Urban Cruiser
Hyryder is a testament to our
commitment for best-in-segment

technology, advanced safety, and

superior comfort.
modern SUV buyers, it seamlessly
blends Toyota’s legendary quality,

Crafted for

sustainability, and driving pleasure.

Health facilities must implement fire safety
plans, conduct monthly assessments: DPH

risk of fire accidents
due to factors such as
increased electrical load
from medical equipment,
oxygen-enriched
environments in ICUs
and OTs, inadequate
adherence to fire and
electrical safety norms,
absence of fire drills,
and improper handling of
flammable materials.

To ensure continuous
preparedness, health
facilities are required
to conduct monthly
assessments for fire
and electrical risks.
Additionally, mock fire
drills should be organized
at least once every six
months in coordination
with local fire services.

Healthcare facilities

escape routes are free of
obstructions, with clearly
displayed signage and
evacuation maps in local
languages. Staff members
must be familiar with
evacuation procedures and
routes.

Adequate water supply
for firefighting and the
functionality of fire
protection systems must
be maintained at all
times. Regular electrical
audits are also mandated
to identify and rectify
potential hazards.

To monitor progress and
ensure accountability, the
DPH has recommended
establishing a district-level
institutional mechanism
comprising representatives

I, Ramesh
Kaliyamoorthy, S/O:
Kaliyamoorthy, = DATE  OF
BIRTH: 08/09/1981, Address:
A, Main Road, Michealpuram,

Palapattu

Melsiruvallur, Villupuram,
Kallakurichi — e05702. shall
henceforth be known as

Ramesh Peter Palapattu
Kaliyamoorthy

Ramesh Palapattu

I, RUTHEILEEN (Given Name),

MARSHALL (Surname), W/o.
William Joseph Marshall, Date
of Birth : 15/06/1952, residing

at No. 3/52A, 2nd Floor, Mettu
Street, Butt Road, St Thomas
Mount, Chennai 600016,
shall henceforth be known as
RUTH (New Given Name)
MARSHALL (New Surname)

RUTH EILEEN (Given
Name), MARSHALL

NAME CHANGE NAME CHANGE NAME CHANGE NAME CHANGE
1, THANMARAN I, Old  Sur Name: JAMAL .
BALAKRISHNAN, S/O. Alh:((:‘MAL ARYQODEEXQ% MOHIDEEN, Old Given Name: I, SAMSUDEEN, S/O: SYED
N.Balakrishnan, Date of ’ : - TAMEEM  ANSARI, S/O: SHAHIB, DATE OF BIRTH:
Birth: ~ 07/06/1968, Door No.| [ [ARYA, DATE OF BIRTH:| | [JAMAL MOHIDEEN, DATE OF 24/05/1967 ADDRESS -
55, Leicester Square, Balaji 29/06/2005, ADDRESS: BIRTH:28.05.1972, Address: , -
gaggr, 1ASt Stre';\?t, Padi(l;ﬁppam T-2, AC108, 2ND STREET, _ll\_lO.|152, DR Crl]\latesanBOgggd, NO.15/A, AMMA NAYANAR
oad, nna agar, ennai | riplicane, ennai - 5.
— 600040. shall henceforth é(’)\lo’\(l)ﬁoNAGsAhZ’” h;Hcsf':m Ibe shall henceforth be known KOILSTREET, PANAPAKKAM,
be known as : . VELLORE-—631052. shall
i as New Surname: JAMAL
New Surname : THANMARAN known as DESHANA ARYA| | [MOHIDEEN New Given name:| | |henceforth be known as
New Given Name : KAMAL ARYA| | [THAMEEMUN ANSARI
NARAYANAN BALAKRISHNAN ) SHAMSUDEEN
Old Sur Name: JAMAL
THANMARAN BALAKRISHNAN DESHANA ARYA MOHIDEEN, Old Given Name: SAMSUDEEN
TAMEEM ANSARI
NAME CHANGE NAME CHANGE NAME CHANGE NAME CHANGE

l, Old Surname:
TAMEEM ANSARI, OIld Given
Name: SAHIRA BANU, W/O:
THAMEEMUN ANSARI, DATE
OF BIRTH:06.05.1979, Address:
NO.152, DR Natesan Road,
Triplicane, Chennai - 600 005.
shall henceforth be known
as New Surname: THAMEEMUN
ANSARI New Given Name:

SHAKIRA BANU
Old Surname: TAMEEM ANSARI,

|, PARAMESWARI DAMODIRAN
W/o. DAMODIRAN, DATE OF
BIRTH: 17.04.1989, SOUTH
STREET, MALLAPURAM
VILLAGE, PUTHIRAMPATTU
POST, SANKARAPURAM
TK, KALLAKURICHI
DIST. Pincode - 606402.
shall henceforth be known
as PARAMESHWARI

THAMOTHARAN

I, MANAKCHAN  JAIN
CHANDMAL, S/0O .Chandmal,
DATE OF BIRTH: 13/05/1972

Address : NO. 4, Amaravathi
Nagar Main Road , Arumbakkam,

I, NIRMALA LOGESH
KUMAR, W/O. Mathan, Date
of Birth : 29/05/1973, Address:
Door NO.1, Annai Indira Nagar,

Kaliyamoorthy (Surname) Old Given Name: SAHIRA BANU PARAMESWARI DAMODIRAN

NAME CHANGE NAME CHANGE NAME CHANGE NAME CHANGE
I, SELVABAI SUJATHA I, NOORUNISA KASIM l, GLADYS PRICILLAL My Son, RAKSHAN.V, S/o.
SAMUEL, W/O. Robinson, SHAJUNISHA,  W/O.Yakub, KAMARAJU, W/o. KAMARAJU, S.Vidjayan, Date of Birth:
Date of Birth: 12/05/1977, Date of Birth : ~ 15/09/1975, DATE OF BIRTH: 05/06/1965, |1:’|7.05.'30018$,}9 ghReé,iding Sat
Address: 17-B, Janakiram . Address: A2. Lakshmi ot No.199, Ofl treet, Sri
Nagar, 2nd Street, éﬂgﬁss'sﬁﬁ'zﬂgg“ﬁa Sat? Residency, No 26 & 27, 2nd Padmavathi Nagar, Nalur, Minjur,
Puthagaram, Kolathur, In'amt;akkam Cher?na’i West Street, Indira Nagar, Ponneri, Thiruvallur -601203.
Chennai — 600099.  shall _é00115 'shall henceforth Kattupakkam, Chennai - 600056, shall henceforth be known as
henceforth be known as be known as NOORUNISHA shall henceforth be known NAME: RAKSHAN. Sur Name:

SUJATHA ROBINSON YAKUB as GLADYS PRISCILLAL| | [VIDJAYAN LAKSHMIPRIYA
SELVABAI SUJATHA NOORUNISA Kasiml| | [KAMARAJU S.Vidjayan,
SAMUEL GLADYS PRICILLAL Fath
SHAJUNISHA KAMARAJU ather

NAME CHANGE NAME CHANGE NAME CHANGE NAME CHANGE

I, SANJEEVIKANNAN
KAMALAKANNAN, S/O.
KAMALAKANNAN, DATE OF
BIRTH: 06 / 04 / 1978,
ADDRESS NO.38/58,
G . Floor, Gangai Amman Koil

Chennai - 600106. shall Thiruninravur —602024. shall -Str:08(§694(.:h§|‘?|a?|lml‘?ednucyefco:rr“tﬁmll:)ael
henceforth be known as| | |henceforth be known as known as  Sanjeevikannan
MANAKCHAND NIRMALA MATHAN Chengalpattu Kamalakannan
MANAKCHAN JAIN NIRMALALOGESH SANJEEVIKANNAN
CHANDMAL KAMALAKANNAN
KUMAR
NAME CHANGE NAME CHANGE NAME CHANGE
VI\Y//OBAEU EEKHdA NASQ’IBEAJCEF’ I, KARTHICKEYAN |, DEEPIKA MUTHUKUMAR,
N - Ramadas, VISWANATHAN, DATE OF \W/O. Murugan’ DATE OF
BIRTH: 03/11/1969, Address: BIRTH: 06/07/1993, Address: BIRTH: 30/04/1981, Address:
MO. 2 N, 2nd Floor, A - Block, No.1735 A, EWS, 12th| | INo: 10, Annai Nagar, 1sf
Nova Meridian, VGN Monte Street 55th  Line. TNHB : , gar,
’ J Cross Rainbow Nagar,
Carlo, Nolambur, Maduravoyal, Colony, Velachery, Chennai , gar,
Chennai - 600095 shall| | |Taminadu —00042. shal | [Puduchermy-—p0s01l.  shal
henceforth ~ be  known as| | |henceforth be known as D?EnEcslaA KUMeAR nown - as
NAGARAJU BHANU REKHA KARTHIKEYAN VISWANATHAN
NAGARAJU VISWANATHAN MUTHUKUMAR

1, SHAJIDA PARVIN,
Surname: MOHAMED ZAKKIR,
DATE OF BIRTH: 13/07/1972,
residing at No.45, Old No.24,
Ponnambalam Salai, K K
Nagar, Chennai — 600078.
Shall henceforth be Known
as SAJITHA BARVIN
Sur Name: MOHAMED ZAKKIR

SHAJIDA PARVIN,

Surname:
MOHAMED ZAKKIR

NAME CHANGE
I, SAVERIRAJAN
GNANA PUSHPAM, D/O.
SAVERIRAJAN, Date  of
Birth: 22/11/1961, ADDRESS:
D4, 1/16, SRl KUMARAN
FLATS, VANARAPATHAI,
KODAMBAKKAM, CHENNAI -—
600024. shall henceforth be
known as S GNANA PUSHPA

PANGARAJ

SAVERIRAJAN GNANA
PUSHPAM

Kiaomi unveils QLED TV range

Chennai, Apr 11:

Xiaomi India, a global leader in technology and
innovation, has unveiled its latest QLED TV series,
designed to seamlessly blend technology with real-life
entertainment needs. Whether it’s creating a home
theater experience or providing smarter control for
everyday use, the new X Pro Series offers a versatile
solution for modern lifestyles.

Commenting on the launch, Anuj Sharma, Chief
Marketing Officer, Xiaomi India, said, ‘At Xiaomi, we
are not merely responding to market trends; we are
looking to shape the future of home entertainment.
Audiences are wanting to foster shared moments with
family and yearning for experiences that bring the
magic of cinema into their homes. The Xiaomi X
Pro QLED Series exemplifies this vision by merging
cutting-edge technology with a deep understanding of
evolving consumer needs. By offering Dolby Vision
Filmmaker Mode for uncompromised storytelling,
Xiaomi Sound for unparalleled audio clarity, and
intelligent content curation tailored to individual
preferences, we are redefining the essence of home
entertainment. Our broader ambition is to build an
integrated ecosystem where smart devices converge
to create a more connected, intuitive, and immersive
future for our users.’

from health, electrical, and
fire safety departments.

must ensure that all
emergency exits and

PUBLIC NOTICE

My Clients Mr.C.Senthilkumar, S/o0.Mr.Chinnadurai and Mrs.Gomathi
W/o.Mr.C.Senthilkumar both residing at No.11 7 18, Rajendran
Chalan Street, T Kallipatti, Periyakulam Taluk, Thamaraikulam,
Theni District, Pin - 625 605 hereby informs that the Schedule page
Nos.5 & 6 of the Original Sale Deed dated 29.06.1992 vide Doc.
No0.2380/1992 before SRO Guduvanchery and the Schedule page
No.4 of the Original General Power of Attorney dated 31.07.1995
vide Doc.No0.887/1995 before SRO Kodambakkam pertaining to the
property at Vengadamangalam Village, Vandalur Taluk, Chengalpet
District comprised in Gramanatham S.No.58/2, Old Patta No.23, Old
S.No0.58/11, New Patta No.81 as per Patta S.No0.58/11B measuring
5352 Sq.Ft., and Old Gramanatham S.No.58/2(part), Patta No.1
as per Patta S.N0.58/ 12 measuring 6876 Sq.Ft., misplaced by my
Clients while taking photocopies for legal purposes at the Hon'ble
Madras High Court Campus at Chennai. Hence it is hereby informed
to the general public that any one who is/ are in possession of the said
documents is/ are directed/requested to handover the same to the
under signed within 7 days from the date of publication of the notice.
It is further informed that anybody tries to create any encumbrance
on the said property by misusing the misplaced documents the same
would not have any legal sanctity and are punishable under law.
R. Ramesh Chander, Advocate
No0.43/11, Srinivasaperumal Koil Street,
Thiruvottiyur, Chennai - 600 019.
Mobile:9841018689

FORM NO. URC-2
Advertisement giving notice about registration under

Part | of Chapter XXI
[Pursuant to section 374(b) of the companies Act, 2013 and rule 4(1)
of the companies (Authorised to Register) Rules, 2014]

1. Notice is hereby given that in pursuance of sub-section (2) of section 366 of the

Companies Act, 2013, an application has been made to the Registrar at Chennai

that Cauvery Electronics, a partnership firm may be registered under Part | of

Chapter XXI of the Companies Act 2013, as a company limited by shares, under the

name Cauvery Engineering Products & Services Private Limited.

2.The principal objects of the company are as follows:

e Trading, import, export, and supply of electrical machinery, including
transformers, switchgears, motors, generators, control panels, and industrial
automation systems.

*  Manufacturing, assembling, servicing, and repairing of industrial steam
generators, boilers, and power plant auxiliary systems.

*  Wastewater treatment, recycling, and disposal through effluent treatment
plants (ETP), sewage treatment plants (STP), and water purification
technologies

3. A copy of the draft memorandum and articles of association of the proposed

company may be inspected at the office at New No:7, Chakrapani 2nd Street,

Narasingapuram Extension, Maduvankarai, Guindy, Chennai-600032.

4. Notice is hereby given that any person objecting to this application may

communicate their objection in writing to the Registrar of Companies at ROC CRC,

1ICA, Manesar, Plot No. 6, 7 & 8, sector-5, IMT Manesar, Gurgaon, within twenty-one
days from the date of publication of this notice, with a copy to the company at its
registered office.

Dated this 11"day of April, 2025

Name(s) of Applicant
1. Narayanan Ramamoorthy
2. Jayanthi Chitra Narayanan
3. Poornavel Narayanan
4. Vishnu Priyan Narayanan

FORM A
PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency

Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
OM SHAKTHI TRAVELS PRIVATE LIMITED

RELEVANT PARTICULARS
1. | Name of corporate debtor OM SHAKTHI TRAVELS PRIVATE
LIMITED
2. | Date of incorporation of 24/11/2004

corporate debtor

3. | Authority under which corporate
debtor is incorporated /
registered

4. | Corporate Identity No./
Limited Liability Identification
No. of corporate debtor

5. | Address of the registered office
and principal office (if any) of
corporate debtor

Registrar Of Companies, Chennai

U63040TN2004PTC054756

S1, KURIAN COMPLEX, 19,
RAILWAY COLONY | STREET,
CHENNAI 600029, TAMIL NADU, INDIA.

6. [Insolvency commencement date | 04.04.2025
in respect of corporate debtor | Copy of the order received on

09/04/2025

7. | Estimated date of closure of 30.09.2025

insolvency resolution process

8. [ Name and registration number
of the insolvency professional
acting as interim resolution
professional

MATHUR SABHAPATHY VISWANATHAN
IBBI/IPA-001/IP-P00674/2017-
18/11148

FORM NO. URC-2
Advertisement giving notice about registration under
Part | of Chapter XXI of the Act
Pursuant to section 374(b) of the Companies Act 2013 and rule 4(1) of the
Companies (Authorised to Register) Rules, 2014]

1. Notice is hereby given that in pursuance of sub-section (2) of section 366
of the Companies Act, 2013, an application is proposed to be made after
fifteen days hereof but before the expiry of thirty days hereinafter to the
Registrar of Companies, Central Registration Centre, Ministry of Corporate
Affairs at Indian Institute of Corporate Affairs (IICA), Plot No. 6, 7, 8, Sector
-5 IMT, Manesar, Gurgaon, Haryana, India-12205 that H J ENGINEERING
AND CONSTRUCTIONS LLP a Limited Liability Partnership may be registered
under Part | of Chapter XXI of the Companies Act 2013, as a company limited
by shares,

2. The principal objects of the company are as follows: -

1. To carry on the business of civil engineers, civil contractors, builders’
structural engineers, and to undertaking construction of all types of
residential, commercial and industrial structures.

2. To carry on the business of mechanical, electrical and plumbing engineers
and to undertake erection of equipment, mechanical installation,
firefighting systems, pipeline, electrification for all type of construction
work.

3. To carry on the business of manufacturers, importers, exporters and
dealers in aluminum composite panels, aluminum frames, glass panels,
doors, windows and all kinds of building fitments/fixtures required for
structural glazing and wall cladding works and installation of structural
glazing, curtain walling, wall cladding and fagade system works.

4. To carry on the business of interiors and exteriors and decorators,
contractors and landscapers.

5. To carry on any other line of business considered commercially expedient
and profitable as may be decided by majority partners and other ancillary
business.

3. A copy of the draft memorandum and articles of association of the proposed
Company may be inspected at the registered office at Serene Villas, 5 B,
Noomal Road, Goparasanallur, Poonamallee, Chennai -600056

4. Notice is hereby given that any person objecting to this application may
communicate their objection in writing to the Registrar at Central Registration
Centre (CRC), Indian Institute of Corporate Affairs (lICA), Plot No. 6,7, 8,
Sector 5, IMT Manesar, District Gurgaon (Haryana), Pin Code-122050, within
twenty one days from the date of publication of this notice, with a copy to the
company atits registered office.

Dated this 11th day of April 2025

For H J ENGINEERING AND CONSTRUCTIONS LLP

Cho Han Jin Sridhar

Designated Partner Designated Partner

DIN- 06558233 DIN- 09277944

9. | Address and e-mail of the
interim resolution professional,
as registered with the Board

Plot No.22 Vallalar Street, Nilamangai
Nagar, Adambakkam, Chennai-600088,
Tamil Nadu.

E-Mail: msv8200@gmail.com

0ld No.56, New No.01, Dr. Ranga Road,
Ist Lane, Alwarpet, Chennai 600018
omshakthi32024@gmail.com
18.04.2025

No classes of creditor

10. [ Address and e-mail to be used
for correspondence with the
interim resolution professional

11. | Last date for submission of claims

12. | Classes of creditors, if any,
under clause (b) of sub-section
(6A) of section 21, ascertained
by the interim resolution
professional

13. [ Names of Insolvency NA
Professionals identified to act
as Authorised Representative
of creditors in a class (Three
names for each class)

14. | (a) Relevant Forms and NA
(b) Details of authorized
representatives are available at:

Notice is hereby given that the National Company Law Tribunal has ordered
the commencement of a corporate insolvency resolution process of the
OM SHAKTHI TRAVELS PRIVATE LIMITED on 04.04.2025.

The creditors of OM SHAKTHI TRAVELS PRIVATE LIMITED, are hereby called
upon to submit their claims with proof on or before 18.04.2025 to the interim
resolution professional at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic
means only. All other creditors may submit the claims with proof in person, by
post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.
Name and Signature of Interim Resolution Professional:

MATHUR SABHAPATHY VISWANATHAN

Date : 11-04-2025

Place : chennai
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Quuwir wrHMLd
GLADYS PRICILLAL
KAMARAJU, sewteur  Quwi:
KAMARAJU, Opis Gz
05/06/1965, A2. Lakshmi
Residency, Qp. 26 & 27,
20131 CGupe  Csm, Bipdm
BaN, SMI@UUISSD, QFstTem 65T
—600 056. a6t (p&euflufed
adlseb mrer @efl GLADYS

PRISCILLAL KAMARAJU

sT6hTm) SempaLILHHCmebr.

GLADYS PRICILLAL
KAMARAJU

Quw wrIHMLD

Old Surname: TAMEEM
ANSARI, Old Given Name:
SAHIRA BANU, SemTeui
Quuwrr: THAMEEMUN

ANSARI, Gpps GCsd: :06.05.1979,
or.152, DR BCLagenr  Grn@®,
8 6516 G650 Qa6

600 005, eT60T &6uifluded
audl&@b pres Geafl New Surname:
THAﬁEE"’MUN ANSARI New
Given Name: SHAKIRA BANU
eI e & &ILIHEHCnedt.

Old Surname: TAMEEM ANSARI,
Old Given Name: SAHIRA BANU

Quw wrIHMLD
Old Sur Name: JAMAL
MOHIDEEN, Old Given Name:
TAMEEM ANSARI, speng Quuwir:
JAMAL MOHIDEEN, Gpss Gss:
2805.1972, Qp.152, DR pGLayen
Gm'@v&] 0695 C. fw\\-nv Qlasi
600 005, aettm  (pseuflulied
auflaEb prer @afl New Surname:
JAMAL MOHIDEEN New Given
name: THAMEEMUN ANSARI
a6mI Sjev&sILOHCebr.
Old Sur Name: JAMAL
MOHIDEEN, Old Given Name:
TAMEEM ANSARI

Quuwir wrHLD
NOORUNISA KASIM

SHAJUNISHA, SHevsTeu
Quuwi: Yakub, Opps Csd:
15/09/1975, Qm.  216/1843,
Seugl Qzm OCsnHE usCsed
B&N,  FEHQDLUTSSLD, QFetenes
— 600 115. stedim  (aeufludied
cudlé @b [ Berfl

mest

NOORUNISHA YAKUB
sTeiTm) SempdaLiL B Cmebr.
NOORUNISA KASIM
SHAJUNISHA|

Cuw wrHmLd
RUTH EILEEN (Given
Name), MARSHALL (Surname)
sewieur Quwir:  William Joseph
Marshall, Ypis Cs8: 15/06/1952,
QB.3/52A, 26ug) g, Gl B QAzwm,
ul Gy, Qeullsir goeiv weyedorL,
O setemen— 600 016, 61631
waauflulied udlé @b Bes
@eafl RUTH (New Given Name)
MARSHALL (New Surname)
sT6hm) SHmP&HHLILHEHCmett.
RUTH EILEEN (Given
Name), MARSHALL (Surname)

Quwr wrHmLDd
NIRMALA LOGESH KUMAR,
Mathan,
phs Csd: 29/05/1973, asey
Qp.1, Sysener  @iSym
SHmBlemey,T  —602024.
waauflller auflagn  mBresr Reufl
NIRMALA MATHAN
Sio&alLOSHCoer.

NIRMALALOGESH KUMAR|

sewteu  Guwm

B,
61681

1651

Quuwir wrHMD
KARTHICKEYAN
VISWANATHAN, O
Gsd:  06/07/1993, Q.
1735 A, EWS, 12ais Qsm,
55eug &mbs, TNHB  anevef,
CeuensBsfl, Gasiiemenr, HBOPHIG
— 600 042. st6bip (paeuflufed
cudlé @b Bes Derfl
KARTHIKEYAN VISWANATHAN

1601 SeOH&LILHSHCmeit.
KARTHICKEYAN
VISWANATHAN

Quuwr wrHmLd
DEEPIKA MUTHUKUMAR,
sewreurr Quwi: Murugan, Opis
Gsd): 30/04/1981, @Qp.10, Sy6trenew

Bai, laug @n&E, QrfssGur

Baf, yg&Caefl — 605011,  etetim
waauflled udls@n  presr  Befl
DEEPIKA KUMAR eTelm)
SimpssuG&HCmebr.

DEEPIKA MUTHUKUMAR

Quwr wrHmLd
KAMAL ARYA DESHANA
ARYA, siens Quuwi.  KAMAL
ARYA, Opss G
29/06/2005, T- 2, AC 108,
2618 Qzm, SieewIT BT,
Qlgsstemesr — 600040, 67651
waafllled audls@n Brem Befl
DESHANA ARYA eT6BTM)]
SiemYsaIL B Cebr.

KAMAL ARYA
DESHANAARYA

NOTICE

I, NITHISHKUMAR.J, Blo.
Army No.16135443X Rank SPR
Name: VINOD KUMAR J that
Presently Serving in Indian Army
(Madras Engineering Group),
declare that my actual Name is
NITHISHKUMAR.J as recorded
in my Marksheet, State Board of
Tamilnadu etc. That my name is
wrongly recorded as J.NITHSH
KUMAR in my brother's service
records.

That | intend to rectify my
Name as NITHISHKUMAR.J in
my brother's service records.

Vide a Affidavit before the LD
Notary Public at Muthu Kadai,
Ranipet on 03/04/2025

NAME CHANGE

I, PRAVEEN KUMAR
MAYURANATHAN holder
of Indian Passport No:
M7350418 issued at DUBAI on
20/05/2015, and Permanent
Resident of 12/18 HAJIYAR
NAGAR MAYILADUTHURAI
PO NAGAPATTINAM
DT- 609003 TAMILNADU
and presently residing at
AL NAHDHA SHARJAH do
hereby change the name of
my minor child PRANAVVINI
holding Indian Passport No:
U0656963 issued at DUBAI on
19/04/2020 from PRANAVVINI
to PRANAVVINI (Given name)
PRAVEEN KUMAR(Surname)
with immediate effect.

Quuwr wrHmLd

RAKSHAN. V, speng Quuit:
S.Vidjayan, Qs Gs8): 17.05.2008,
Qe QB.199, 9eug Gsm, wh
ugwoneud  mBaT, BT,  BEHEH,
QunsniGenfl, Hmeusiteemit —601203.
stenip (poHeufluled  eudld@Eb  etem:
wasr  Qefl NAME: RAKSHAN.
Sur Name: VIDJAYAN

LAKSHMIPRIYA
SiempsaiL@& DT

6165TM)|

S.Vidjayan,
BhHwS

Qurg el
(QOBMysz60 wHnIb GbHw Heured eunflw (srTLILCTL BLITS EH&STesT
Sleuned Sionest BewL_(Wewm) S penmaet 2016-6t1, 69H 6 - 61 S1p)

@b 555 nrrauedsv UenrGeul eSIBICIL19.M
sLen auprilueaisefler saersSneE

Ulg6uld 6f

QariyenLw efleurriser

1. | srmiuGrl sL_ewrmemt QU

@b 68 grraes NerGeau eNAGLL

2. | sniuGrl sLenmen gleuses Cod

24/11/2004

3. | a1 SfamsSen Sip sniuGr
SLeuneni gleudsid/Ludley

sQueflse ufeureri, Qessenes

4. | sriuuGrl sLewrerfle
Bimieuen gjenLwiner erevsr/
aueTwmIGasILT L QunmLiy

S|EHLWITET 6T6v0T

U63040TN2004PTC054756

5. | eniiuGrl sLenmenflel ugey
SIS HMILD (PSEHEHLD
s el (Cam gCagb

Bmulein)

1601, @fwen smbLieTéen,
19, nl6dCeu sreverf] loug) O,
Qasienes 600029,

SOPE10, GbHur.

6. | smriuGrl sLenmemflen
Seured Heweo graumariu L Gl

04.04.2025
2 $grey a6 09/04/2025 stmmy
QupuiuLg

7. | Heuned Sionen pevL_ (e

O 2 5Cs5 Cod

30.09.2025

8. | @emsaner Siwnen Hjewyne
Qeweu@Bb Heured Hlyewrlein
Quuwit wHYIb uSey erevr.

wisgnt eurLg) efevabiges
IBBI/IPA-001/IP-P00674/2017-18/11148
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